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HIET HITd 797 / August Kranti Bhavan
[®&ralt 1A era/ Bhikaji Cama Place
75 T&eell- 110066 / New Delhi — 110066
F.N0.4/4/2013/Admn/CIC Dated: June,;?ZMS

OFFICE ORDER

Consequent upon engagement of Shri Prakash as Consultant on contract
basis for a period w.e.f. 01.06.2015 to 30.09.2015 vide this office order No
2/3/2015/Admn/CIC dated 1.06.2015, Shri Prakash has reported for taking up
assignment in the Commission on the forenoon of 5, June, 2015.

2. He is posted in the Registry of IC/ KY until further orders.

3. This issues with the approval of the Competent Authority.

= L Z/L <
(S. P. Beck)
Joint Secretary (Admn) T -0y

Copy to:-
1. The Pay & Accounts Officer, CAT, IP Estate, ITO, New Delhi.
‘ 2. Shri Prakash, Consultant, CIC.

3. The Under Secretary, Min. of Personnel, PG & Pension, DoPT, North Block,
New Delhi :

4.  PS to IC/KY.
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PS to Secretary/ PS to AS/ JS ( Admn)/JS (Law)/JS (More)/Registrar
(Consultant).

6. All. Deputy Secretaries/Deputy Registrars/Designated officers.

7. DDO ( Cash)/ Cash Section/Financial Consultant/RTI Cell/CR Section/
Library/ Dak Section.

8.  Shri Rakesh Malik, Scientist’E” for uploading on CIC website.

9. Guard file.




